
19.5 JULY 27, 1984, Wrllltn An1wer1 J96 

upto the mark and 1reater attention needs 
to be 1iven to this a1pect. In some of the 
lodaes/youth hostel1. the condilions were 
hif.hly unsatisfactory. Member, .Planning 
Commission suaaeated that Department 
of Tourism 1hould iH!le auidelines and 
iutructions in this reaard to all the State 
GoYernments who are responsible for 
operation or these tourist lod1es/youth 
hostels." 

II may be added that the Central Depart· 
e ~ or Tourism h., Circulated the above 

Commeah to all Concerned requcstio1 
them to take.necessary actions. 

Ea)MNt of Ap,arelt to EEC a• USA 

907. SHRJ BA8URAO PARANJPE : 
Will tbe Minister or COMMB.R.CE 'be 
pleued to atate : 

(a) the top five quota holdin1 countries 
for export of apparel• to the European 
Bc:onomic Comm11nitJ and United States of 
America ID 1984 and the posillon UDODI 
lbem of India ; 

(b) the mnimum annual level• available 
to oacb or these countries for each cateaory/ 
countff ill USA and EEC durin1 1980. 
19111, 1912 aad I91J aa aaainst the volume 
or quota• actually utlliaed by each in respect 
of each country/catc1or1 and how the quota 
utilisation performance of India compares 
with the top five countries in each of these ,.... .. 

(c) the reason• why clnpite quota 
restraints, the apparel e1purt1 or countries 
li~e Hon1k0111 ace ri1in1 while Hports of 
Indian apparel• are sta1natin1 ; aad 

(d) the value of apparel exports of the 
top fi•e countries as compared witb the 
IObal exports or Indian apparels . duriq 
each of the years 1980, 1921, 1982 and 1913 
indicatln1 reasons for India's poor perfor· 
maace? 

THB MINISTBR OP STATE IN THB 
MINISTRY OP COMMERCE AND IN 
THE DEPARTMENT OP SUPPLY (SHRI 
NIHAll RANJAN LASKAR): (a) and 
(b) 1be European Economic Community 
&Del &be United States or America are baviq 

I 
bilateral agreements with several countries 
regulating el(pOrts or lextilc:I and clotbina 
from the latter. The structure of these agree· 
menls as 'well as the covcr&1e of products 
under various cateao1 ies differ from a1ree-
ment to aareemcnt. Jt is, therefore, not 
possible to carry out a meaningful compa· 
rison or countries in terms or quota• held 
by them fur 1'1J4. Further, detail9 of utili· 
sation of quotas &1ainst annual levels in 
rcapect of other countries arc not 11vailable 
'and therefore a comparison .of the pcrror; 
mance of quota utilisation of India witll 
other countries is also not possible. 

(c) and (d) The apparel exports or India 
are not staanatln1. As compared to the 
exports durina 1980, the exports for 1913 
represent in increase of 40%. The exports 
of India durina the past four years arc aa 
below. 

1980 
1981 
1982 
1913 

Valu In Crores of R1. 
43.5.49 
630.02 
633.58 
640.J 3 

,\a1lysla1 or Scl•tlllc Data C1atlleretl 
In Joint Space Fll1bt 

908: SHRI MOHAMMAD ASRAR. 
AHMAD : Will the Mlni1ter of DEPENCE 
be plea•ed to 1tate : 

(a) whether the scienti6c data 1athered 
durlna the recent lndo-Soviet joint apace 
fliaht bu been analyaed ; and 

(b) if so, the details thereof ? 

THE MINISTER OP STATE IN THE 
MINISTRY OF DEFENCE (SHRI K.P. 
SINGH DEO) : (a) and (b) Scientific data 
1athered durin1 the Joint Soviet-Indian 
manned space fliabt bas been received and 
analysis is uoderway. After the analysis is 
completed, Indian and Soviet' 1cientl1ts 
will m:.et and finalise its results. 

CIOllDa of Te:stlle Miiis In Madhp 
Pradesll 

909. K.UMAlll PUSHPA DEVJ SINGH: 
Will tbc Minister or COMMER.CB be 
pleued to state : 




